
 

(II)          
Secretary] 

"In accordance with the provi: 
sions of Rule 120 of the Rules of 
Procedure and Conduct of Business 
in Lok Sabha, I am directed to in- 
 you that Lok Sabha, at its sit 
ting held on the 22nd March, 1969, 
my amendment to 
the ds    (Extension    of 
Limitation) Amendment Bill, 19C9 which 
was passed by Rajya Sabha at its sitting 
held on the 3rd March, 1969." 

Madam, I lay a copy of the former Bill on 
the Table. 

THE      APPROPRIATION (RAIL- 
WAYS)   NO.  2  BILL,  1969 

SHRI   M.  P.      BHARGAVA   (Uttar 
Pradesh): I have to suggest that if the  J House  
is   agreeable     we  might   ta up  item  4,  The 
Appropriation   (Railways)  No. 2 Bill, 1966 
first and thet; take up items 2 and 3 later. 

SHRI   MULKA  GOVINDA  P.EDDY sore): 
We have no objection. 

THE  DEPUTY     CHAIRMAN:   Are   j 
both  the sides agreeable to that? 

(No. hon. Member dissented). 
THE MINISTER OF RAILWAYS i (DR. 

RAM SUBHAG' SINGH): j Madam, 1 beg to 
move: 

"That the Bill to authorise pay- j , ment and 
appropriation of certain further sums from and 
out o" the Consolidated Fund of India for the 
service of the financial year 1968^ 69 for the 
purposes of railways, as passed by the Lok 
Sabha, be taken into   consideration." 

Tlie  question  was proposed. 

SHRI LOKANATH MISRA (Oris- ) (sa): 
Madam, I am extremely happy j the way Dr. 
Ram  Subhag Singh, the   : 

J way Minister, replies in the de-! bates in the 
House. He almost refers J to every detail 
mentioned by the Members, either of the 
Opposition or of the ruling party.' It is a Very 
happy beginning provided he can implement the  
assurances in  full  

DR. HAM SUBHAG SINGH: I did not give 
an; as urance regarding Paradeep. 

SHRI   LOKANATH   MISRA:   I   did 
not mean about Paradeep,  but gene 
rally, Madam, I would only speak 
two main points.    The Railways have 
been  carrying  coal  to  New      Ca:-; 
'where a line carries already lour Mai) 
trains,  three    Express     and  an  Air- 
conditionsd Express train, in addii. 
to  all trains  hay  been  gi> 
the Rajdhani Express while we have 
baen  knocking  our  head the 

rock of the Railway Ministry for tho last four 
years, with all Members Parliament  from  
Orissa  belonging  to all  sections,     appealing  
for  a  dir train from here to Puri.   Puri, a'.; you 
know,  Madam,  is  a  very     important place   
of  pilgrimage      and      connects Bhubaneswar 
on the way    which    is the capital of Orissa.    I 
once niacin a remark  that  there  is  no  other  
Sta capital of India  with  a broad  gauge railway 
line  which  is  not  connect, with  a direct train 
from Delhi,     the capital of India.    The only 
exception probably is the neglected capital    of 
Orissa,  Bhubaneswar ... 

DR.   (SMT.)     PHULRENU     GUHA 
(West Bengal): What about Shillong? 

SHRI LOKANATH MISRA: . . . and there 
hag been demand from all sides, Congress as 
well as Non-Congress Members of 
Parliament. I do not know if the matter has 
been reel to Dr. Ram Subhag Singh, the 
present Minister in charge of Rail-But hfe 
predecessor was approached by Members of 
Parliament rrom Orissa so many times and 
assurances were given that this is going to be 
examined, that this is going to 
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be looked into. All phrases in English that 
could give us an impression that the thing was 
going to be examined were used. What sort of 
examination is  this I do not know. 

DR. B. N. ANTANI (Gujarat): Go to 
experts. 

SHRI LOKANATH MISRA: But if his real 
assurance about examination means 
something, I hope it would materialise in 
about two or three months' time. He is 
supposed to be a dynamic personality. He is 
reputed as a people's Minister. Let us se2 how 
far he responds to the people's demands in 
respect to the Orissa State. 

Number two—that is the only point that I 
want to touch—is regarding tlie Railway 
Service Commission in the South Eastern 
Railway, mainly the South Eastern Railway in 
the State of Orissa. Because of the demand 
made from the Government of Orissa and the 
people of Orissa the Railways had conceded 
that there would be a member in the Service 
Commission on the South Eastern Railway 
from Orissa. But as soon as that gentleman 
retired, everybody turns now a deaf ear to the 
demand for taking another person from Orissa 
in his place. I had pleaded this point with his 
predecessor and he had given me some sort of 
assurance. Of course, there days assurance 
does not mean anything if it is not given in 
writing. Even the thing in writing I cannot take 
to a court of law by saying that the Minister 
had written to me but he has now gone b^ck on 
his word. Therefore, I would plead that the 
post which was given to a nominee of the 
Orissa Government in the Railway Service 
Commission should be revived in view of the 
fact that at least thre? or four of Ihe rail-wav 
lines which belong to the South Eastern 
Railway run through Orissa and, therefore, this 
is a genuine demand which should be 
respected. 

SHRI  M.  M.  DHARIA   (Maharash-I   tra): 
Madam Deputy  Chairman, with I   your 
permission I would like io utilise  this 
opportunity for  making the demand   for   a      
Konkan      Railway I   Madam,   the  Bombay-
Dewa   line   has I   been completed.    But from 
Drwa to Ratnagiri and from Ratnagiri to Goa 
•reaching up to Mangalore, in spite oi' repeated 
assurances g''ven by the Government this has 
not been done. The difficulty,  Madam,  is that 
except for one  road,  Bombay-Goa    Road,  
there are   no   other   roads. 

So far as shipping facilities are concerned 
we discussued it the other day. The postal 
services are absolutely bad. Even from the 
defence point of view it is the need of the 
day and may I request the hon'ble Minister to 
take up the scheme at least in the Fourth Five 
Year Plan? , 

It is no use saying that there are no funds. 
There are so many resources and I may 
probably give my advice on that point if the 
Government so feels whereby these 
resources could be tapped. These ar? the 
basic needs of the common man or the poor 
peopl^ and they should be fulfilled. 

Madam, my second demand is regarding 
the suburban areas. The House may be aware 
that from Poona to Hadapsar and Poona to 
Talegaon and Lonavla, the whole area is 
industrially developing very fast and now-a-
days passengers are clinging to these trains 
because there is no space. So additional 
carriages shall have to be provided and at the 
same time this area should be declared a 
suburban area. This has been our demand 
since long. There are thousands of employees 
in this area. There are near'y 30,000 Defence 
employees in this area and there are nearly 
50.000 to 60.000 envolovees who are 
employed in the ancillary industrie^ which 
have eorne un. So I would like to request the 
Railway Minister to look into the needs of 
these areas also. 
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My third demand is regarding the 

development of Marathwada. Mada'm, in 
Maharashtra Marathwada is a very fertile 
region. It has many potentialities. There will 
not be any lack of passengers or of goods. 
There are enough of them. So this railway line 
should be immediately accepted. These 
proposals have been made to the Government 
on so many occasions. As per my 
information, the Government of Maharashtra 
has also made these reco'mmendations. I do 
not lenow why they are not being considered 
by the Government. So I make a demand here 
for adequate railway lines in Marathwada. 

The fourth point is regarding Poona station 
because I come from Poona. There is a lot of 
congestion there. It had been a very clean and 
neat station and o:i' so many occasions it had 
won the first prize ior cleanliness. I would 
like the hon. Minister to visit Poona Station 
and look into all these aspects, congestion, 
etc. There are opportunities for exoanding the 
whole station. So I would like the hon. 
Minister, to look into it from that point of 
view also. Thank you. 

SHRI G. RAMACHANDRAN 
(Nominated): Madam, I am sorry I was not 
here during the time this matter was raised 
and I do not know if the matter was raised at 
all. I want to offer to the distingusthed 
Minister for Railways what I would call a 
gold mine for himself and his Ministry, which 
would also fulfil a great need in South India. I 
am referring to the link by railway between 
Tirunelveli and Kanyakumari and 
Kanyakumari and Trivandrum. The traffic 
between Trivandrum and Kanyakumari is one 
of the heaviest in India and those who have 
studied the road traffic say that there is almost 
nothing to equal it in the whole of this 
country. The railway goes right up to 
Trivandrum and then what is Kanyakumari? 
Probably *one of the most fascinating places 
of 

tourist interest, lfie Tourism Department is 
developing it; thsy are putting up some hotels. 
So i you link Trivandrum to Kanyakumari 
and Kanyakumari to Tirunelveli, there would 
be a tremendous flow of traffic in this 
triangle, and that is why 1 said that this would 
be a gold mine for you, Sir, and for the 
people, a wonder''ul privilege. I hope you will 
attend to this, Sir. 

DR. RAM SUBHAG SINGH: It will be 
done. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh): Madam Deputy Chairman as 
regards accidents, it was not referred to in the 
main speech, but in the course of this debate, 
the hon. Railway Minister was pleased to 
make certain observations. I have studied the 
report of Dr. Kunzru and the report of Mr. 
Wanchoo. I think, subject to correction, even 
some of the recommendations of Dr. Kunzru 
have not yet been implemented. If I am not 
wrong, then I hope this matter will receive his 
consideration. Similarly, the implementation 
of Mr. Wanchoo's recommendations should 
also be done as early as possible because that 
has been a recent report. 

One thing that I wanted to draw particular 
attention to was, Dr. Kunzru had 
recommended. Madam, that mechanical 
safeguards to avoid accidents should be used. 
That is very important. Of course, the human 
element is there and that will have to be 
looked after and we have always to be alert 
on that. But io the extent you can avoid 
accidents through the use of mechanical 
devices, n»w devices, modern devices, I think 
there should not be any delay in using them. 
So I would appeal to the hon. Railway 
Minister, enthusiastic and dynamic as he is, tb 
see that this most important thing is given his 
full attention. 

One more thing,  Madam,  and I 
finish. Before independence, so far as I know, 
there were awards and incentives for those 
who ran trains in time. Now when I enquired 
about this.     I 
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was told that these awards and incentives are 
either not there or are not in the same 
measure* I think these are very necessary. I 
want the Railway Minister to look into this, 
because it gives a very bad taste, Madam, 
when we say that while trains previously 
were running punctually, now they are not. 
We all feel a sense of shame. So I do hope 
that the Railway Minister will kindly give 
attention to these points.     Thank you. 

THE DEPUTY CHAIRMAN: Just five 
minutes for each Member. Mr. Yadav. 

"The Committee cannot resist the the 
impression that the Railways persistently 
over-estimate traffic requirements while 

planning for rail capacity. 

 
"The Railways initiated and sys-

tematically built up pressure on the 
Planning Commission for its enhancement 
by 10 million tonnes... 

The proportion of railway movement to 
the total production was going down. The 
actual general goods traffic that 
materialised against the target of 86.8 
million tonnes was only 78.1 million 
tonnes, while in respect of the total goods 
traffic against an anticipation of 249 
million tonnes, to which the entire 
planning was geared, the traffic moved 
was only 203 million tonnes. 

 
 
         234 RS—7. 

The Committee emphatically are of the 
view that planning for rail capacity should 
be done on a more realistic' basis in future 
so that scarce resources, which could be de-
ployed for more productives purposes, do 
not get unnecessarily blocked." 
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SHRI SANDA NARAYANAPPA 

(Andhra Pradesh): Madam, before I 
support this Appropriation Bill I would 
like to mention that the honourable 
Minister in charge of Railways now is 
always cheerful and enthusiastic and we 
hope that the constructive suggestions 
given by honourable Members on both 
sides will be taken int0 consideration and 
that all ameliorative measures will Le 
taken by the Ministry of Railways, 
Catering and other amenities 
improvement of platforms and such other 
things should be effectively  attended  to. 

In this connection, Madam, I have to 
mention an important point regarding the 
Guntakal Division. After the formation 
of the South-Central Zone in Andhra 
Pradesh, the Guntakal Division was to be 
tagged on to the South-Central Zone, but 
this Division haa now been kept with the 
Southern Zone. If I may compare it, it is 
just like keeping the head in the Southern 
Zone while the entire body and legs are 
kept in the South-Central Zone. Madam, 
it is just like that.    I would 
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request the honourable Minister to consider 
tht> question of merging the Guntakal IM 
vision with the South-Central Zone thus 
making it a complete and (omprehensive 
Zone. In this connection, the Andhra Pradesh 
Government has unanimously recommended 
its inclusion in the South-Central Zone, but it 
has not been considered up till now. I would 
request the honourable Railway Minister to 
consider this and see that tMs Guntakal 
Division is merged with the South-Centval 
Zone immediately. 

Another point that I would like to bring to 
the notice of the honourable Minister is that 
backward areas have been completely 
neglected. The people belonging to backward 
areas have not boen given the railway line 
facilities. A railway line should be 
constructed from Guntakal to Tumkur via 
Uravakonda, Kalyanadurg, Pava-guda and 
Madagasira. For this line we have been 
agitating for. over half a century, but the 
demand of our people has not yet been 
accomplished. I would request the honourable 
Minister to take serious note of this demand 
and I hope he will bestow his wholehearted 
attention to see that this demand is fulfilled. I 
hope this new line will be constructed very 
soon and this will facilitate the backward 
areas there. 

Then, Madam, I find that coal engines are 
attached to the express and mail trains on the 
Bombay-Madras lin<i. These coal engines 
emit a lot of smoke and raise a lot of dust 
with the result the passengers are greatly 
inconvenienced. I request the Railway 
Minister to see that these trains are run by 
diesel engines. I find that the Punjab Mail 
between Bombay ami Delhi is also run by a 
coal engine, The smoke and dust that comes 
out of these coal engines is very injurious to 
health. The long distance trains should be run 
only by diesel engbts to relieve the passengers   
of  this  inconvenience. 

I would, therefore, appeal to the honourable 
Railway Minister to take into consideration 
all these points and try to develop the 
undeveloped areas, to provide railway 
connections where they do not exist, to 
convert into broad gauge all the metre gauge 
lines and to provide all the necessary facilities 
on the trains so that the people will feel that 
railway journey is more profitable and 
comfortable than journey by road.    Thank 
you, Madam. 
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SHRI BAHARUL ISLAM  (Assam): I rise 
to give support to the Railway Appropriation 
No. 2 Bill.   I admit that the Indian Railways 
have made a good deal of progress in all 
aspects.   Even then I have to make some 
criticisms in regard to certain aspects.   The 
third class  compartments are always over, 
crowded and particularly in the NF Railway 
even first class compartments are fully packed 
by unauthorised passengers  and army 
personnel.        The trains are notorious for late 
running, particularly the Assam Mail.    
During my seven years of experience I found 
only on two occasions it ran on time otherwise  
on  all  other occasions      I found it running 
late.    Unless       the number of trains are 
increased,      at least one more train is added 
between Gauhati  and  Barauni  the     
condition cannot improve.    Separate    
provision should be made for the army person-
nel.   Either separate trains should be there or 
at least separate bogies "hould be provided for 
them because sometimes the rst class 
compartments are crowded in such a way that 
unauthorised army personnel overcrowed the 
corridors in the first class    and    the 
legitimate passengers with first   class tickets 
cannot even go to'   the    bath rooms. 

Secondly catering services in most of the 
Railways are poor. The quality of food is poor 
and the services are inefficient, particularly 
when the catering is not Departmental. The 
Railways of the North East Region terribly 
suffered during the last Great War and during 
the partition. The lifeline of Assam which was 
with Calcutta via Parbatipur by railway was 
cut oft by the partition of the country The link 
line connecting Assam with Bihar via North 
Bengal was constructed after partition but the 
link line in North Bengal is unstable and at 
places breached and washed away during the 
flood season. The result is Assam is deprived 
of the" supply of essential commodities from 
the rest of India and consequently the 
unscrupulous section of the trading class take 
full advantage of the situation by raising the 
prices, by hoarding and black-marketing and 
the people suffer. This is an yearly feature. 

Now when the Farakka Bridge is 
constructed, it is essential that realignment of 
the N.F. Railway is considered seriously. The 
M.G. line cannot cope with the present needs 
of the Eastern Region. The B. G. line which 
has already been constructed up to Gogi-
ghopa has to be extended up to Dibrugarh. 
Without the extension to Dibrugarh this line 
only up to Jogi-phopa is almost useless. 

To improve the efficiency in service, in 
respect of speed of the trains, punctuality of 
trains and otherwise, there should be there 
Divisional Headquarters—two on the South 
Bank and one in the North Bank of the 
Brahmaputra in the Assam portion of the N.F. 
Railway. Public mind has been greatly 
exercised only on the proposed 
divisionalisation of the N.F. Railway with 
only one Divisional H.Q. in Assam. 

The demand of the people of Assam for 
realignment of the Railway line in Assam and 
at least three Divisional Headquarters in 
Assam is not on the ground of sentiment or 
parochia- 
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lism but for the efficient service of the 
railways in regard to passenger service, 
goods traffic and defence need and for 
the development of Assam which is 
economically a backward State. At 
present the goods traffic is very 
unsatisfactory, is uncertain and 
inefficient. There is pilferage, loss of and 
damage to goods in transit. Tea, which is 
a very important commodity of Assam, is 
nowadays carried to Calcutta not by train 
but by truck although truck is more 
costly than train. 

In the end, Sir, I like to place on record 
my appreciation of the yeoman service 
done by the Assam's young village boy 
who averted the derailment of 32 Down 
Passenger Train near Namtiali, I am 
glad, Sir, that the hon. Minister has 
promised to give him some reward. I 
suggest, Sir, that he should be given the 
reward in a suitable official function so 
that it may give some inspiration to other 
people, young and old, to do patriotic 
service to the country. 

Thank you very much. 

SHRI K. CHANDRASEKHARAN 
(Kerala): Sir, I oppose this Supple-
mentary Demand because it is arbitrary 
and discriminatory. Out of these 20 items 
more than half have come in by way of 
Supplementary Demands to the extent of 
about Rs. 30 crores, and a very large 
statement of new works, Sir, is included. 
There are token grants made for these 
new works. Even it is said that some of 
them have been recommended by the 
Public Accounts Committee, but I aim 
here to tell the hon. Minister that there is 
apparent neglect of the Southern Railway 
particularly in the matter of new works, 
and within the Southern Railway I bring 
to the hon. Minister's notice the neglect, 
which has been in existence for some 
time past, of the railway system existing 
in Kerala State in the matter of conver-
sion of metre-gauge into broad-gauge; no 
attempt has been made, Sir, for the 
conversion  of  the  Cochin     Harbour 

Terminus - Ernakulam-Quilon - Tri-
vandrum metre-gauge section into broad-
gauge. There is no doubling of track at 
all anywhere in Kerala State although the 
Shoranur-Cochin section has been 
requiring for the last ten years and more a 
double track because of the increasing 
pace of goods traffic from and to Cochin 
Harbour Terminus. 

There is very little of dieselisation on 
the Southern Railway and particularly in 
Kerala. There is practically no 
electrification of any Express or Mail 
train on the Southern Railway, and no 
electrification at all, Sir, in Kerala. I 
would particularly suggest to the hon. 
Minster the possibility of electrification 
presenting itself—which the Railways 
may take to—within Kerala State 
because Kerala i9 likely to have very 
good hydro-electric power available after 
the Iddiki scheme  is fully  implemented. 

In the matter of new railway lines the 
hon. Mr. Ramachandran has suggested 
the linking up of Kanya Kumari from 
Tirunelveli and Trivandrum. I would 
only suggest what has been repeatedly 
suggested before the Railway Ministry, 
the linking of Ernakulam with Alleppey 
and Kayan-kulam and linking the very 
famous temple centre of Guruvayur 
within the railway system, and explore 
again the possibility of the Tellicherry-
Mysore railway. 

Thank you. 
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SHRI CHITTA BASU (West Bengal): 

Sir, I think I am the last speaker to draw 
the attention of the hon. Minister to 
certain grievances of a local nature. I do 
not like to inflict a speech on him. I want 
to draw the attention of the hon. Minister 
to the very important question of 
doubling the track between Bongaon and 
Sealdah on the Eastern Railway, because     
due 
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to the absence of doubling of the i track a lot of 
difficulties are being faced during the peak 
hours by the people who go to Calcutta to 
attend to their normal duties in their offices or 
factories there. Therefore this should be 
expedited. As a matter of fact, I am in 
correspondence with the Railway Board for 
some time past and I request that the Minister 
should expedite the matter. 

Another point is this. There has been the 
new line laid between Hasanabad and Barasat 
but it has been the demand of the people that 
the line should be direct from Hasanabad to  
Sealdah. 

The third point, Sir, is that I feel-that the 
railway station of Sealdah is being neglected; it 
should be expanded and modernised so that 
other trains could also.... 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): Is there any more modern 
station than Sealdah on that Railway? 

SHRI CHITTA BASU: Howrah is much 
more expanded; it is better; it is more 
beautiful. I think that Sealdah is being 
neglected. This should also receive attention 
of the Railway Ministry. 

These small things I have referred to here 
and I hope, because the Minister has been 
very much generous to assure everything to 
everybody in this House, that I shall not be 
denied the assurance in respect of remedying 
the grievances I have voiced just now. 

4 P.M. 

SHRI KESAVAN (THAZHAVA) (Kerala): 
I support the demand made by the hon. Mr. G. 
Ramachandran and the hon. Mr. 
Chandrasekharan. Sir, you know that Kerala 
is the most densely populated State in India 
and we are deficit in foodgrains. The only 
salvation lies in industrialisation and for 
industrialisation the availability of railways is 
an important     factor, 

Now there are some railways son-necting 
some important towns but for the last so many 
years we are neglected and that cannot be 
denied. The hon. Mr. G. Ramachandran 
demanded the extension of the line from 
Trivandrum to Kanyakumari and that demand 
is there for the last so many years. The 
demand for a new line from Ernakulam via 
Alleppey to Kayamkulam is also there. Every-
body knows that Alleppey is a commercial 
centre. If you go from Cochin to Alleppy you 
wiH find series of coir factories on either side 
of the road. In Alleppy also there are a number 
of coir factories. It is not only a commercial 
centre but there are many coir factories in that 
area and for the progress of that industry the 
railway line is very important and that is the 
reason why we demand this. 

The conversion of the metre gauge from 
Ernakulam to Trivandrum is also an important 
matter. If I start from here I have got to get 
down at Madrai Central, then go to Egmore 
station and then travel by metre gauge to reach 
home. It is a very difficult process. Even if I 
go from Madras Central to Ernakulam direct 
still I have to change at Ernakulam into the 
metre gauge. It is a difficult problem for the 
transport of finished goods from Quilon and 
southern Kerala. When we load the goods into 
wagons either at Quilon or Trivandrum or any 
other place we have to change over to the 
broad gauge either at Ernakulam or at Madras. 
So it is very difficult and that is why we 
request that this metre gauge line may be 
converted into broad gauge. 

My other submission is that for booking of 
a wagon people from Ernakulam, Quilon and 
Trivandrum have to go to Madurai because 
Madurai is the Divisional headquarters. So 
my humble submission is that a Division 
should be formed with Quilon or Ernakulam 
as the Centre. This is highly needed. 

Here I also want to bring to your kind 
notice that no factory has been started 
anywhere in Kerala by     the 



 

[Shri Kesavan  (Thazhava)..] 
Railway Ministry. Now you want a large 
quantity of sleepers and timber is 
available everywhere in Kerala. You can 
start straightway a saw mill for sleepers 
in Kerala. Now contracts are given for the 
supply of sleepers and they are for 
enormous amounts. If you establish a 
factory of your own for this purpose it 
would be very profitable also. So my 
humble submission is that a factory 
should be started for sleepers either at 
Quilon or at Edaman or at Punalur. 
Punalur is a centre where you can get 
timber in any quantity. 

DR. RAM SUBHAG SINGH: Mr. 
Vice-Chairman, Shri Kesavanji supported 
Shri Ramachandranji and Shri 
Chandrasekharanji and I have already 
pointed out that we are going to con. nect 
Kanyakumari and Tinnevelley. We shall 
also be converting the metre gauge 
section between Ernakulam and 
Trivandrum and it may be that the two 
things would start simultaneously 
because day before yesterday we were 
discussing this matter with the Genera] 
Manager of the Southern Railway and the 
Members of the Board and we thought 
that it would be better if the link between 
Kanyakumari and Tinnevelley and from 
Nagercoil to Ernakulam and conversion 
to broad gauge from Trivandrum to 
Ernakulam, if all these are taken up 
simultaneously. The whole thing is being 
gone into. 

It is also correct that Kerala is rich in 
timber. We purchase our requirements 
frota the States Forest Departments. I will 
find out whether it would be possible to 
purchase more from Kerala. I cannot of 
course straightway say whether it would 
be possible to. set up any timber factory 
there. 

Shri Mohan Dhariaji also pointed out 
about this Konkan Railway. It was 
constructed for a few miles long time back, 
three or four years back, from Bombay to 
Diva but due to financial stringency it was 
not possible I to extend the railway from 
Diva to 

wards Goa side. But we can take up the 
matter with the Planning Commission 
and if they support it I have no objection. 

Shri B. N. Mandalji pointed out about 
the broad gauge line between Barauni 
and Katihar. That is our plan. We are 
going to examine that though of course 
the survey is already there and it is bound 
to materialise because it has become so 
congested and so many industries have 
been set up there that it is a must at the 
moment and according to our resources 
we shall prepare a time table for that. 

Shri Chitta Basuji mentioned about the 
difficulties of the suburban people in 
Calcutta, more particularly of the 
Sealdah side. It is our own people who 
are put to difficulty in those areas and 
therefore naturally that will receive our 
attention. About this Hasanabad-Sealdah 
line I cannot make any promise because 
it is very difficult. 

SHRI CHITTA BASU: Suburban line  
on the Sealdah side. 

DR. RAM SUBHAG SINGH: It is the 
circuitous way, but the line already 
exists. 

Shri   Chandrasekharanji  said .   .   . 

SHRI CHITTA BASU: What about 
Sealdah? 

DR. RAM SUBHAG SINGH: You 
might be put to greater difficulties 
because it is very difficult to acquire land 
there in Sealdah. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): Practically impossible. 

DR. RAM SUBHAG SlNGH: There-
fore you know the whole difficulty. 

Shri Kaulji mentioned  about     the 
Ajmere workshop. That is an excellent 
suggestion because the Ajmere workshop   
.   .   . 
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THE VICE-CHAIRMAN (SHRI M. P. 
RHARGAVA): It was not in this debate. 

DR. RAM SUBHAG SlNGH: It was a little 
earlier. The Ajmere workshop has been 
rendering a good deal oi service for the 
Railways, more particularly for the metre 
gauge section. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): What about our friend Mr. 
Baharul Islam? 

DR. RAM SUBHAG SINGH: Yes; it is 
with a view to meeting the needs of Assam 
that the Katihar line is proposed to be 
extended up to Barauni and may be further up 
to Banaras. 

AN HON. MEMBER: What about Ballia? 

DR. RAM SUBHAG SlNGH; Ballia will be 
covered by that. Ballia can never become a 
terminus. It is a place which will meet the 
requirements of so many people. It is in 
between Banaras and Barauni. He also said 
that more trains should be introduced between 
Gauhati and Barauni. 

SHRI PITAMBER DAS (Uttar Pradesh): 
Why has Ballia been brought in here? 

DR. RAM SUBHAG SINGH: Ballia is 
very famous by itself   .   .   . 

SHRI B. K. KAUL (Rajasthan): What 
about the line from Kotah to Chittorgarh? It is 
required for defence   purposes. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): Now, you actu. ally did not 
speak in this debate. 

SHRI B. K. KAUL:   You have put 
him aside. 

DR. RAM SUBHAG SINGH: We are having 
a survey and when it is com-   I pleted and when 
the re-examination of the survey is complete, our   
attitude will be sympathetic, because that   is 

r a very famous area. It will shorten the distance 
and give two openings, to Gujarat and this 
part of the country i.e.,  Kotah   and  
Chittorgarh. 

Tbe difficulty about Gauhati and more 
particularly the whole of Assam is genuine, If 
not a train, I shall try to increase and provide 
some more coaches on some of those lines. 
Shri Mandal   .   .   . 

SHRI BAHARUL ISLAM: I raised some 
more points. 

DR. RAM SUBHAG SINGH: Re-garding 
extension of the line from Jogighopa to 
Dibrugarh we are examining it. I do not want 
to take much of the time from Bongaigaon to 
Gauhati we are having a plan to have a BG 
line. 

SHRI BAHARUL ISLAM; What about the 
Divisional Headquarters? 

DR. RAM SUBHAG SlNGH: I am not 
going to make any new announcement. I have 
already announced it and I will adhere to that. 
As you know, I do not want to create any 
misunderstanding. Assam has got one 
Divisional Headquarters at Lumb-ding. There 
were only three district headquarters, viz. at 
Katihar, Ali-purduar and Lumbding. We 
elevated them to Divisional Headquarters. 
Over land above these three, I have got 
another transport division created at Tinsukia. 
I promise, subject to traffic limitations—and 
the moment this limitation is ended—we can 
have another at Rangiya. 
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He wanted that all the mechanical 

devices recommended by the Kunzru 
Committee should be given a fair trial on 
the Railways. I told the House that most 
of the recommendation of the Kunzru 
Committee have already been 
implemented and it was in pursuance of 
the recommendation of the Kunzru 
Committee that the interlocking device 
was introduced on some sections of our 
Railways. We propose to progressively 
act according to the recommendations of 
this Committee and I would always seek 
Shri Akbar Ali Khan's guidance in this re-
gard. 

Ramachandranji's point has already 
been covered. Shri Lokanath Misra 
wanted that any capital of a State which 
is on BG should not be left untouched by 
a through train from Delhi. I do not know 
what will happen later on, but in case I 
have my way, he will have a train by 
October, 1969. In that time-table I will 
provide a through train from here to 
Bhuvaneswar via Asansol. 
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THE VICE-CHAIRMAN (SHRI M. P. 

BHARGAVA): The question is; 

"That the Bill to authorise payment and 
appropriation of certain further sums from 
and out of the Consolidated Fund of India 
for the service of the financial year 1968-
69 for the purposes of railways, as passed 
by the Lok Sabha, be taken into 
consideration." 

The motion was adopted, 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): We shall now take up the 
clause-by-clause consideration of the Bill. 

Clauses 2 and 3 and the Schedule were 
added to the Bill. 

Clause 1, the Enacting Formula and the 
Title were added to the Bill. 

DR.    RAM     SUBHAG    SINGH:    I 
move: 

"That the Bill be returned." 

The question was put and the motion was 
adopted. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): I hope the House has no 
objection if I ask Mr. Sethi to move both the 
Appropriation Bills together. 

I. THE APPROPRIATION BILL, 1969 

II. THE  APPROPRIATION   (NO.  2) 
BILL, 1969 

THE MINISTER OF STATE IN THE 
MINISTRY    OF    FINANCE     (SHRI 


